
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)
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TI AT
Dated- Guwahati the 02^d l4aY,2023

NO. c.vrr-30 t2023138TSlA t### The Hon'ble Gauhati High Court has

been pleased to nominate the following ludicial officer to attend lhe East

Zone-ff Regional Confetene on "ConbmPonry Judicial DeveloPmenb

and Sbengthening Justie tfiruugh Law & Tedrnologry (P-llu1"
scheduled to be held on 06h & 076 May, 2023 at the Assam Administrati,e

Staff College, Khanapara, Guwahata in place of Shri Hemanta Kumar Das,

chief Judicial Magistrate, Morigaon who has been exempted from attending the

aforesaid programme.

Shri Pranob Sarma
Chief ludicial Magistrate, Nagaon

pmonisarma@gmail.com

ThenominatedJudicialofficerisrequestedtoprovidetherequisite

information as per the format given below to the Judicial Academy, Assam by

emailatregconghy@gmail.comonorbefore03-05-2023toenablethe

Academy for making necessary arrangements:

The aforesaid Officers are to report at the venue on 6b and 76 May,

2O23 at 08145 A'M. PositivelY.

By Order,

Sd/- R. A. TaPadar

REGISTRAR (JUDICIAL)

Mem No. HC. -3f)1202313A76- 94lA : O2-05 -2023

Copy forward for information and necessary action to:

1. The Honble Director, National Judicial Academy, Suraj Nagar PO, Bhopal

- 462044, MadhYa Pradesh.

2. The L.R.-cum-Commissioner & Secretary to the Govt' of Assam, Judicial

Department, Dispur, Guwahati, Assam.
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3. The Principal Accountant General (A&E), Assam, Beltola, for information

and necessary action.

[The Offierc arc plaed on dePatation for the ptogram on

condition that (a) the Afficerc will fu trcaEd as on duty during

the training period & (b) they will be entitld T.A. & D.A. as

admissiile under tfie RulesJ,

4. The Registrar-cum-Principal Secretary to the Honble the Chief Justice,

Gauhati High Court, Guwahati.

5. The Registrar (Admin /Vigilance/Esstt.), Gauhati High Court, Guwahati.

6. Shri Pranob Sarma, Chief ludicial Magistrate, Nagaon

7. Shri Hemanta Kumar Das, Chief Judicial Magistrate. Morigaon

8. The nominated Judicial fficers concerned.

(For any queries or aon@rn, the nominaEd Participnb
may @nbct the Ndal Offr@ts, nominatd by the Gauhati High

@urO

regconghy@gmail.com

9. The Research Officer, Judicial Academy, Assam.

10. The loint Registrar (Judicial / PM&P / Vigilance), Gauhati High Court,

Guwahati.

11. The Joint Registrar (Protocol & OSD), Gauhati High Court, Guwahati.

12. The OSD (eCourts / Judicial), Gauhati High Court, Guwahati.

13. The Secretary. NUOTI, Assam.

NODAT OFFICERS

E-mail IDPhone No,Name & Designation

9706569430

Smt. Shivani Handique,

Research fficer, Judicial

Academy, Assam

98tr175684
Sri Saptarchi Garg,

Joint Registrar (Vigilance)

Sri S.S.B. Singha,

Secretary, NEIOTT, Assam
9Atr,O97649

9401101341

Sri Badyut ChoudhurY,

Administrative Offi cer,

Judicial Academy, Assam.
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14. The Deputy Registrar (Finance), Gauhati High Court, Guwahati.

15. The Project Manager, Gauhatl High Court, Guwahati.

(He is rcquested b uplod the Notification immediately in

the official website of the Gauhati HOh Coart' Guwahati).

16. The Administrative Officer, ludicial Academy, Assam with a request to

place the notification before the Hon'ble Director, Judicial

Academy.

17. The Private Secretary to Hontle Mr. Justice Manash Ranjan Patha(

Gauhati High Court, Guwahati for his Lordship's kind informatlon.

18. The CA to the Registrar General, Gauhati High Court, Guwahati.

(THE 1IsT OF OFFICERs HERE?'A8OVE IS OT XECESSARILY III ORDER OF SEUORITY)

o. a. -r- p J)-\
ca.-S.9

REGISTRAR (JUDICIAL)
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